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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, 234/4 A.J.C Bose Road Nizam Palace Kolkata

ORDER SHEET

COURTNO, : 1
12.02.2021
M.A./350/519/2020 DULU ROY & ANOTHER
0.A./350/498/2017 -V/S-
M.A./350/290/2017 D/O INDIA POST
(EARLY HG)
ITEM NO:73
FOR APPLICANTS(S) Adv.: Mr. J. R. Das
FOR RESPONDENTS(S) Adv.: Mr. T. K. Chatterjee
Notes of The Registry Order of The Tribunal

Ld. counsel for both sides are present.

MA. 519/2020 filed by the applicants for early hearing of the OA, is

disposed of.

List the OA on 22.04.2021.

(DR. NANDITA CHATTERIJEE) ( BIDISI-iA BANERIJEE)
MEMBER(A) MEMBER (J)
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